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1. TEITEAT

Fdexe Sl (AR, 99 g Slagee 3N &I el aR) 9 ®ad ol & fafdy W €, dfed
AT HEdqUl I8 b A Py SRl Bl YR BIA D GG B, oI ol GRET0T IR ISTell Iuererar H
gER T, SATed S84 9 Sfs W@ g qaiaReiid goMTal &l &9 B AR seRe dersd 149 &
IS H B A W ST TP AST 2 | R ARGR T gY 2030 T o D NG 40 U Hol
IUTET BT e Soll Al F T B Dl Ufoggar Sl 81 39 $eH &1 Fdad I8 ¢ & o7 # ay
2022 TH B9 175 FATaTC & AT e\ ar FAHERoNT SHoff Ardl §RT 8IRTA &R @1 STexd ISl |
A 100 fiFTTaTe GR SHoil, 60 fRTTaTe uae Soit 3R 15 RRTaTe \asu dar a1d! 9T gAfdoiell |idl
A GRT B BT 97 B T B
gg JARFd o= & foru & I8 deg g wwa—AMr 4 g1d @) forr oY, I8 aaedsd & fb <9 &
T IR BT AfGIAr A TANERONT SHolt Al B AT B H ARNERY BIAT R MR 3o fastel 9
STt AN BT GRT BRA H ITHAMCTHR I BT |

fIER I, IRA U @ 99 a9 T A e deare IR H W UE 2| SERd WRET &
foaR 3R g i gig & W & oy oy @1 s aguifas fd | fasiell Scred ¥ gl ar
B STexd BN | fIER # aaae #§ Axenfua faSTell ScTes edT 2984.79 FEIE (ATH 2016 O®) &, forvaH
J BRIAT METRT fastell &1 BT T 92 Ufderd g1 919+ faumer amerey iR o i & §¢ <&l
Jefergee & foy f[IBR I &1 W@es, AR IR fAvawsig Sl Hdl dd Ugd a9 & Oexd © | 39
Tl & 3Meld # I5d TRBR -1 I9 2018—19 dd AWl ITIT g I eR—IRARI T ddNl g fasrell
HHAIR SUAL BRI BT g uiRd fhar 81 s9 Ascardmiell e @1 81 &1 @ forv fdgR s |
fasrell & a3 o gof w9 & uRacH &1 SToxa grf, |rT €1 A1 et ol |idl dI faene d9Eel @
SUIRT BT W $HH A HRAT TS|

Sl B A AR TN & Fel DI GO BT D AT, e ol ST H A faceh faer
BT AMHT B, ST fI8R H g B B (AR UST BT 3T Holl SN & dRE D JIoNR o
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UHHRT ISR, ST URATSgd @ FEior =Ror & SR Uar 86, A1 & @Rl Sared 9 AveTd dae!
TR ISR ATHRT BT | o B0, Sl URAGHT & Sia-dblel b HIRIA I8 | A& Holl IRASHT Bl
RO § a9 & RIS ol yuiell 9 9fe Scral & fHAr |l gde 9 s ISR @
Wm@?ﬁmﬁﬂaﬁmﬁﬁmwﬁﬁw%gﬁl

fAER WHR 1 49 T FdH0MT ol Fial & Uiedred @ forg fa—2011 & uaid PRA-
02/BREDA-APRA NITI- 11/08/2845 &I 24 /06,2011 & SR fbar or| g fa &
W A & HRIFHANG & T AR Holl Bl AN DI IR BT H & Holl o] J8a” FHE 3R
Soll ST BT GIH T & ATI—ATT R WG ISR B Rafay &1 e § 3@ gy v |enfaa
“ThT v FABYNT Hoal Gidal @ FAET B oy Aa—20177 B D g I BRI S &l BT YR

ARATIH—2003 D& ARBR T AT TRDRI BT < H T AT woR@T AT Afgd e

Sl b GRS & [ T3] HEH IoM BT 48 T 2 | degod [98R WRSR U+l WK B SwHTe
S # e Holl & UcdTe 8g $9 31ed SHoll A & SR $ W& 2

I8 AT uge @ AT 7= T e ol WAl & Uiedred & forg Afd—20117, gmie PRA-
02/BREDA-APRA NITI-11/08/2845, St faiia 24 /06 /2011 &1 SR g8 ff, &1 I+ ofifl |
3. gRETer srafdr

Jg AT SIeRgEET 9Nl BF & T 9 A1 I WRPR 9 qP g T A B AT T2
PN, 9 Tb 5 AT DI A & forg uRemer= H 8T | 59 Al H 9 9§ $H Uh IR Ifd Pl Y91d
b & oy qeaifed fbar SREm | wiem § T o Holl yoell & FEaw b ged e
SR, S 6 oFTel e arell d [AeRid 81 | avT Jeuicd fa<ig a9y 2022 3 far SR, st e
ST AT BT TR Y@ AT IR @ & Areid # v Wi qedies @ qRT B W R 39
AT & v 799 > fog fafdy el frem  fafemer § o0 d@eeE, &R ot ff S 8,
Hafrd 9Tl & gRT 9 @Rd TR | QR fhar SR |
4. S qoid

f[IeR RIYUGA S0l STAUHS Toidl (I81) Tl et ol IRASHIR & oy J& Arsel Gordl
erfl, 9 g/ e/ dgad uAfdelell IRASERI @ fau fJeR e ssgisdlded uraR HRUNTH
fafies (fivauadRiive) dree Toikil grfl | Sl faurT, iER TReR & 99 WiEeR € 6 a8 |k Soll
A s fafdy Sl & forw o1g Ared woidl a1 fearaae goiell &1 Tifia v |
5. TifoATd STl
(@) ¥ 2022 TH 5T § GIERONY gite A gl AR A < I gedl A & forg fasren Uar
FRA D IeT D A1 2969 WEIC HR Holl, 244 AAMEIC Sased g Wlg /Toell FeSATGd qAT 220
WTATC YAfdSTell SHoll B FRATUT &Hal &1 el I |
@) AR ol &F ¥ N &, e foeh sufi o g, 9 fae @1 smefia e @ forg fie
HIG B AR [Abdind e Holl IRASTIRI ST AU & fu Fgfed deld Suae BRI |
@) Hf, I, aifriad iR Bve] &, WHR T galdl # fasfad e Hoil Sueed HIaHY
fISTell 1 T H JeR AT |
(=) oy g faer, gRASET UeRE iR T @ SWRAl ddHidl 9 AN & ATIHTIGRT Bl
HHIT Y& PR |
(@) RIFR wWR R A afafafeat o searfra s, S & s | e e # arree
fe=r S 9 |
(®) IR JMETGT & foly JUcdel JASHIR JMawR] Bl Ul vl & fofu e Sott aRAemel &
RRITUAT, HATeld R e 8] STodl dielel U o IR &var faewr afafafd=i o dieanfed &= |
6. AT STATH

i WRes FUFR, WRBR Toidll, UeRRM HUFR /%, ARKTT STH, AFed S,
qam—cﬁww A W Fer, geeN 9 MERd ARt ok SRR s faaRer wufi
((Siiege dueil /o) & 91 IUIRBIUT g & HioR fagld sfdifas—2003 a1 degod
THI—THY R HYNYE & dgd f9oiell & 9@ 7 Fod sard & oIy 31erg Sofl IRATSTHRI &l RITI]
& o U= @ A g1 9 goill 9 Hufr, S s1erd Soft AT &1 WIue & foY 39g@ §, 9 39
AT & IRT 4 & T8 <O Arsdl Yokl BT FYfId wU I fad e |
7. HEAYUl A SHaTe &5
74 faega fre & 1 AR Sort

Hefera ee R difer?l, Haed dw@nm 23/2/2005-R&R (Vol-1X) & dga st
qT fHid 29 SHAR), 2016 ®I WRA & TToic H YHIId, BT O=T1 6.4 (1) f4der <ar 2 & ey ool wdig
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< (Rgad uat sifferiem—aRdial) &1 drewifos i fAard & Soi #are™, 9419 9 31ed Sl
qAT & WY 9 FEiRa & iR faraes deel Wierl 5 T a9 uiied & WidR, s &
AR R, I I fSTell FRIME RN (R TSIl et HIATH-UEsIRAN) 39 AT @1 ST
rfeRgaT fafr & AR 9t @1 gAaw ufrerd &1 SR w3, 3R YT B f g 9y 2022 9@ Av R
ST b THI—AHY R Be SRR gRT ARG {6 S R g=fdsiell @l e fod aiR gt Hol
IUIRT &1 I8 8 Uferd dd BT |
Y 2022 TH 8 U IRUIST BT U B & foly IR WRT IRBR & 100 FFTae & e o7 R
B H ST AN o1 @) e # T4 vd Adiexeia St #aer (R o g g Rguga
TASI—UATHRIRE) o f98R & oIy 2069 #TATC @1 e7HAT &7 ofed @l &, ST ATt 2022 T b ed
b ST 2

fAgR 9 AleR TSl SATedl & iRy fastell @ @ & fog, fawet o1 fafdy SiRew—aro=h
eIl & AT IR § MTeR) & forg @8 ey gear axmr 8 —
@) @ @ fioel @ e @RI R >2 FmER) @ 9R SOl SdEd IS fIaR
U & AT fhad SRE & A1 U Sddiferd fastel @Nie Gwgiiar (TreR wRas Tiiie—didin) &)
Ahd g, gt ¥ gl fAfaer & SRY uiRa frd SR, S fadRor sufal &1 S9a sTRUleT &f
ORT PR H TR < |

D AT oY ARBR STGh] DI STATERed 8% IS AR A3[ & dgd oo dfed #
R o & fou wremfed &, 9 TSR/ TaddeT iR THsies © gRT UiediRd BHen
DT 7 adg (ATl & T WR ol b1 G R CqRfAferdl A wiEw o Wiy @Rl
TSR /AT Ud THgeg iR Uloide Sdoud & 9/ U faofell wRI 9Hsidr @R
THEYRT / UHAIdITE Ud Usiels 3R Xy faaRer wuf=i @ 9 39a g1 adeid te faoren far
FASIAT TR BRI |
@) @ @1 facenl & 9@ (@RI PR <2 FmER) : T5g # Afdy @l )R J9—eee
2 e o 397 5 srieem & va fAfdaa amn # afaRe fastel & raenfyd &x= &7 eHar 2|
g AT B faSTell BT 59 FI—CIE H FHGY 9 d5oR e i@, d8aR Sl Suderdn faAr fa
faRh T & HeRYT (Sifie) Aedd &l uirs i famr aRom fier | 3 org R smenRa fasien
gHISTT AR T AT & Jgfay oledi &I R T H TG99 GG BRI, A1 & 399 WH W W
SR &1 A1 faeR UaT BRI | I & iffidar gemmal # gaed & # |R ffdsor Aigg 2, o 9k
fISTell sdTeal @ WU & AR & | 39 UPR VU oI, Sfel Aoiald] q9—weM, form aifafad
[ISTell AHIfRd B ®I &9l 81, 98] 379 5 [hariey & SRR H Ffed SHF U@ & IMER WK
98% fPBRRN 3R HIAD ¥ AR fJsieel shrgal o1 b fhar S Jadar | Foiaia! [Ggd ae—wee
@ A1 WS IR AgArh T o IR Uoide STawR &I 8RN |
9 AGHN & T8 05 HEIE W ofdR 2 FEAIE &l GRAGHT & HR DI 100 fHadde & qore (dih
Tl ITSTYT, X PGS @Wige W) H S Al H¥GI, FEhRI AAfadl, I 9ad, TEs Uamid,
TR 61, oY 9 Ged SUH sH1edl, WU e sHigdl ffe & gRT WIUd &R I g4l af
SRAfY, ST gfearf (e & emaR w fIsTel faaRe wufal ((Swet=a) @ |y st o ey ik f9er
faea FrRme JRnT (d15aRdl) §RT 0¥ SR% WR ‘U8l 318, Ugdl Ul & SER UR e ol Bl
I TIR@ B IR R B fo Maeddmdl & AR FdTferd gl |
Q) e Hott yaoE (RYTge Teoll Afcfhac—aRe™) Uoell & WRY @) @ sy, Aier diorae
ST P IR ABoH & ded AR FHRAl Wfid w1 & forv ureared x| 9 gahgal |
fISTell @1 Wi, 59 IR0 Ul sl §R1 T3 N ‘Jes IR RS Bive’ W Xl | Jiolae
SR g @1 ufear, uRAeHET @ gHOM SR degwd el 9 IRl @I of$T @l
AR / igaiRell & e, fafrmal Jon feenfcen & srgaR & |
@)  Hfcd sopR @ Aol @ [, T ot a1 T B IR A T @ 9RY - T
TR, Aok Glolde Saed¥ &l dfted Iqol, A1 dal Uit &f fasrell 9@ a1 IR 59 & arex siod
TR TNId & SIRY, B Bl Uidrsd il | faaRor, §aRor, dfeT iR IRl &1 an] &= i
Rerd far ST |
72 e 9 9 dier @idt wwe

[IER WRPHR ®HEM HieR Biel diecd (Gl Uoided &I RIUAT, Bd @l S8 BT Afedhad
SRS, FaR0T 3R faarur (rafiee iR feediege) siftivam # e wR q9q, s weef sl @
TJHAF! BT HF X H s 99d IR ATl & MR & yded § &9 anTa ofe &y Al B e |
G gU wHeY Aer Uil aRATSHIT BT GIeirsd SRl © | f[a8R # 2069 #Imare AR Sl @l aferd
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eTar H 3T Fofl N ¥ 2022 dh e drides AR wHerd QN aRIATSTRBT & 1000 AMdTe fasien
BT U B &g &l R |

I WRBR S 3JHY whe v Uil gioiae & fearaad & forg WRer) srafed, TR 74 &
gl & SUAN & U Ifard aree @ H ol €1 WYRId Bd WR S8 @l ugE & drq ddfEd
T g7 & R gfud 5y SR, arfes S9e wwelE | aRa T & fEaraad fear S 9@ | sd @
e B RO A1 a1 g7 A7 R Ugde Saaud gRT Ge fhar SR, Wifed e 9 wdfed gfear
AT IRIIST BT BT ST SeT §RT WAl Tl & dwer fhar SR |

ST Afed ofiel TiHew 3R TR was wfiied SNt &, it & Uioiae SaamR 3iR 8d &1
q1fels O Gefard RGN AT T2T Uioide SaduR d fSWpd & 91 BHI: gxdeiRd 8N | A Ml
@ Al H AT TGRS el BT MBI Hd gY Uloide SIoliR AR Bd & Alfeld dl Ulolae
ST T4 fSTpid & < Fo=irar 8nm |
5T H whed Yidt Yoide & fharaas & forv fe=ifehd Afed & —

@)  Aod AR ™o R JAMRT Aok TWel @ T, $gH STHGIRIT BT Fhel HISRIT

IIRAT © Ted whely Aok Rved WIfid =1 T UIcared &, el 3 gRATSTHIG SUHIRhT

F TARD/9aT W WU B8R 3R SEIgeH aeeRll cdd & WAMIR GRET B A1

geXdrae iR Sffe &8Ff | g fagd e T wwera Wil aRasel & foft te SR

TR BT, R o fSwpied & |11 TdR URes] Ufide & d8d ‘918 96 Uisd’ & 9diX AHsl

ST |@Har 21 a8 RwiRe & S 7 5 ywengdl ¥ ue fgaif¥e Wuid &1 orgurerd @1, arfe

S P UISH IAET P AN BT URSART X | e i~ I o & S8 b ggaH

& 9 g gt fAfaer ufear daferd ok, aife a5 9@ grsd g 8, ol 9 9

T8 BN | GFBATY O HIeRT e, Tl Uhefet, dedde, Yioidae dURicl anfe disamedt

g1 SRy st qen e fewpi=g g1 oy feenfaden & wnfyd g |

T uE RIeIRY @7 Sl ® 6 ARG B & S8 &I Ahd HIeRT Yumell & dgd

SR fhar ST AR, eTelifs afe a8 e T a1 e I8 Agqd &l © & -ic

e S9a folv SuTeT wRIeHT @ d 9 U1 &) @ forg W €, afe 9 g1 &R ™= &1

faRgd dR w® gfag & & 91 VAT IR 2|

@) e HieRT TN ) IERT HieR w%ely : R, T SUTaSl Bl Fe Hefhr

IIRAT & T8 wheld Aok Rved WIfid a1 T UIcared &, el I URATSTHIG SUHIRhT

P THRD/¥a9 WX U EﬁTﬁ AR |5%;|eg%|~1 c'lls'gH‘HI Sead B FAMIR GRET B AT

gexd-de 3R IfRe Bt | oIferd Suwihrell & aafddvrd eR—uRaR, SerT, aifvias ufdsm,

HLRIH, AR BiFetad anfe 1 KWp i ofax 1 MWp &1 aRISHT eFar & |1y dexi a1

far 98 J@era & AT AT e W WY & AWy BRfl, W fF (e HieR R amnRa

whed dier fire scifaca Riven) Wgolve— 2015 21 UfHAW S AR awer, el

UHTSIST, Tcoie, Uolde HURIST e gl gRT oIl fdi 9o e fewp™ gRT oIRl

feenfarcden & wRya =i |

Q) T 9t gRT ST @ [9BR WRaBR Saeud &1 [95iell 31 [da! fodl ditea dogaR A

o o€ Ut & forr ff AeR wweU Yoide fid &k & fou wicdafed @l 21 59

AT exardst ol Sl BT FHRISH & a1 SRen] Yo [S¥h= Bl < BT |

ST 30 RGN fPITT T1 S Geferd 9asi S SRUdTel, TR g, Pieldl, T,

RCEISY, JIREISH AN P S $UF H Gd & SUAN & oY ek wHe Urolae bl

gidTfed dfl, S 6 g WRGR gRT SUART Heg o drRIfAferd] 19 BT &1 & Sal &)

P ST bl 2|

P ATl ST bl TISHIRNg AT f Il Toiil gRT Yafdd HErg &3 JIo-1 & dgd

wHST AleR Uidl Wit & [ & & oy diedned st 21 o<1 it aRarsrrei &1 aRka

B H Al Toidl B8R IR fSp =y a7 bl 9 UTgde ®U=1 & 1T Iraaid AT GUD BRI

H FEREr <Y |
73 EEREIERR]

I & U AT gAfdoiell g|ar ©, forad ges aRaeEr (100 fhdEe eqdr d@), TgaH
RIS (101 | 2 FMEE) AR Y TAfdSTell IRATT (2.001 F B 25 FEIC &AA) & [dHbTd Bl
TITGAT B | 31&TT SHofl Hifa f9eR # Azl /i /Wi gge! Uiolde | 220 A T Afd ded s1iRid
BRI SNTST WAl B |

AT Holl SUEH (JMU) & §RT yAfdstell uRASHT & Ao & gl & §99—a70 W)
TR §RT U da¥Tge & S AR fhar SIRAT | gTerife Saoud & U fdded e b a8
U TP Il BT UgAM T GAd PR A | T Wil b A 7 AR Rurd a1 s
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grotde Rl B STaR gRT dIR fhar SRATT 3R Werell &7 Ue™ &7 I Ugdl 39 ddb-ld I —aTdanid
|l A1 FoRI & fory ivedi & §HeT S BRAT BT | Uioide 9 UaT fIStel @1 9@ @ SR &R ar

T ISR gRT A1 figagauie g7 SRw emenRa ffder & iRy i grm, ot >3 MW a&
fafeed Urotae a1 25 WTaTe A% Wfufted aRASERN @ A # IRafds aRASHT aFTd & MR )
TAT 3 FTATE dd fofed aRATSHRN & 7T B8R | STUR UHUHIIRS & d8d dald fa<d aeradl JToiT
BT A IoT Fhdl &, T oRaifdhd fhar SRIT, S7a gl gRT SR% &1 fAeiRor g |

STAUR HU DI [ITROT BUN & AT IS [SIEIKIA -icad DI AT FHsid & wd g Reyfei
R IMEIRT T FHSIAT BRAT IS AT S8 i 99 giafes 6adl daR &) g, Rrad &
FEEEIGT U & Aolald] AT / YITHUd b [dSTell Ugarl &g 81 o |

golde STamR fIgR We uraR giafiee auel fafics, At fer oer fsediemm su
fafics, Ay fIER ueR (&g ffics @ wcad & SIRY STodl A9 TaRid drolel, AR AR
AR IR, T TgAIRA §RT ARGRAT A7 AR 31 B Yob & YA & a1 e d I
7 fHdl o= SR WR Bfted I @ forg oS Uit &1 fASTell 99 |AohdT 2 A1 SHST SR B Fadl & |
74 S oA fasTell (@R UrR)

Sig A "FREE @ AgaR [I8R H A Siaggd fIStell ear 757 Avmae 8, R 641
HITETE ARRIY Y ERie iR 116.5 HTEE a1 oY ¥ A 8 | S0 3fATdl 300 FTEre AffRed
fasTell @1 @ig mRa wesdred I @& A fAdl 9 9T 81 9ad! 2 | {Y 3R a1l & e &
SRM IUEA  (SR—f09®, T3d M) a1 IAE ERT (SIR— 1, TIel, &d, Wis M), JARMIT |
ST ol AT SHTe SIS /WR—UddR 3R elfiies wral | Sl |9 S~ 8l 8 S99 oid
HATT HEA & | eI Hol T BT 3Mberd 2 b S/ 69 iR @IS Aescared gRIGHRT ¥ a9 2022
TP Fadl e 244 AATEIC BT AN 8 HH |

SrepIerd o9 Ul iR Faaeld Jod B GARFd HRA $I oz 3§ f[eR WReR diteg
eI 3menRd mqéuﬂ faoTell S8l &I Uiearad cwﬁl 5 WTAIE IT S99 3ifdd edr &1 @i
U aRASHT B o &1 & 918 ST AT YHsgUidl 25 fhaiey & aR # il iR Siages smemRd
SO BT AGAT T G| il g/ Tod P e aiS (qaengdid) @& o Sudad e @l
PH DT AT 9 BT ARDR Y&, ST & 7 SIagerT BT SUerar T e § ¥ g 3 Qﬁ?fﬁ B |
ARl UT URATSHIRT & 19 R &7 B oidh? Blg f[Ad1g © AR ST 39 yRASTRI &I Fadeiad
AT &R Faell & aRAreRl § g8 W & IMER R |fId ®Hed S/ THemsdidl R IR
SR |
WHR oA a1 aRd g4 # Tl @Wiced & A& & Sagge maid fastell e sa-al &
Wb 589 B Y B g SrgAfcr & ST Webell | R I [ Yredred 9 (THargdidl) a1 s @
FAET SIgse STTRT URASHT @ U dF FHI—AHT & ok N Sigsed aRATST &1 Holdl &l oJd
Pis fdare g a1 vasnedie) /g1 & 9ael dftcg wiiesd |afid Sased Il sosal & Faa—arer
DI T B forg wreiT Uit @ S |

Sagy MR fAsTell SHgal &1 WU @ ANl & AR HERE had Ud Ayl
T 1T B 7 | IFE RAN Uead o a9y 1998, 2000 31X 2004 & IRAMN SICT & FUBI fhar
2 | BTl I & A1 A WA U 3R By wanT Yo # wew@yol e S@r WA 2| ISy goifial
S U Wl IRMEN SIeT B AJUAT Bl < §Y STAUH IS W Sigge ETRG gRAST eimfud
BT P PR ATGD T | VA H I§ IMMAWIP © b 9T W H AR Sigged WeR R D oI Bl
U WA GHaT bl fhar SR | Siagee Aol & Jedl &1 3dad dIgeRdl @ folg 1 U Sod
gTYc BRI, WRIGR IR AERT fAsTell g@rsal & SRB @M & TR &3 & oy | 39 Se[dd 4
AT SUdSee BT yrgem 811 =118y difd uRshd g AfIRad sfids! ®I ST e Wa AR I8 e
awmaaﬁas‘aﬂaaﬁﬁzﬁaﬁmﬁaﬁﬂﬁmﬁwﬁﬁaﬂﬁﬁwﬂﬁl

qrex fofst Al I aRASHT & fo Ae@qel $R$ & | 9RA ¥ SfUHaR Sigee RSl
T4 fiaes gomell (Ie HfelT Rvew) &1 sxawd axd 8, s fog ¥ 7 § 9 &) S 81l 2|
RN I fASTel sHIsdl, ST aeR fofdsl @ SRR H TR §, S® YD Addd Yumell (S8 dfeiT
RI¥CH) BT SITARYT HRAT BRI | Bl Y Wiceld YOl URATSHT &I Yol arTd Bl Ger—Jl 3iR
SAP] I WeId SUANT &R, f59ra foy SIgeiRdl &1 TG ¥ U 3fellT AFMd SR YdATad dRA B
SRR Bl bl © |

ST I W] SIgse dele BT, Eielifh Ylolde Saaiud U &3 H qRASHEr &
&THAT BT JMfaH BY <7 MR TSI/ THATSYIT BT STHT HRA H Ugel IUHAT SIdge 3MMbhaTd by |

|l IR aRASISI BT HoR B He @l rerae Reafa &1 Ruid ST &=ar g qen
ST/ THIMTEHE) 39 WY & SR WR YIoge Bl ORI <@ AT XE &) &I (079 of Fahdll 2| I8 98<
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SNl 8, Hifd Sdsey GUBY & &9 @ AW § bl UbR & fddie & 3ifdcs g1/ Tl &
THeT ST AT BT | U oY faare &1 fMeerT se1 & SRy &h |
75 i frs aRared

feR WRPR 7 YT SADl H fdSTell @1 Ugd g deck Ul gHRed A & oy by
faerfiavor Aol & SR §ad woIfa @ &1 99 2018—19 I &1 ANl d& dEEl g¢ fawas-a
fASTell SU BRI & HscdTDiel &g DI R PR & oy [adipd q9Em™ o & B s 984
HEaQUt YT a1 BT | fIER @ Ugfd ued 9k ol el g8 2 iR AT &) WM WR R Sased
HAEE A gk A AR 2, e ded i e @ Ry [adied sl S 9 faorer & wu
H AT S APl & | FHoll Iudedl H JuR & el B e W &R R ISR @1 BT Uar
B H URG AIfAT B, O s OIRY qIRIe 9 SdTed SUfAan, WY 9 UTH ST Sfe BT derdr
e ofik A a3 # wrfoe 9 onfdfe gRem 9 A & daEd awi |
ffER R o # 3 Sl amrRa B frs @ o & fow e uieaedsr g 8iR
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No. Pra02/BREDA/Apra Niti-11/08—1917

The 8" June 2017
RESOLUTION
Sub:- Bihar Policy for Promotion of Bihar New and Renewable Energy Sources 2017
1. Preamble
Renewable Energy including solar, wind, biomass, etc. are not just different sources of
energy, but more importantly, tools to address several pressing needs such as improving
energy security and access; reducing the health and environmental impacts associated with
fossil fuels; and mitigating greenhouse gas emissions. Government of India has committed
for the renewable sources to cover 40% of country’s power generation by the year 2030.
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Such a feat implies that the country will require to achieve an installed RE capacity of
175GW by the year 2022. This includes 100 GW of solar power, 60 GW of wind power, 15
GW of biomass and the rest covered by hydro power.

To ensure that this target is achieved in due time, it is imperative for all the states in
India to actively participate in deploying renewable energy sources and become self-
sustainable in terms of their energy demand.

Bihar is one of the fastest growing states in India. The rapid economic growth and

infrastructural development in the state needs to be supported by a proportionate growth in
electricity generation. The current installed power capacity in Bihar stands at 2984.79 MW
(Mar 2016), with coal contributing to almost 92% of the installed power capacity. With its
large population and rapidly growing economy, Bihar needs access to clean, cheap and
reliable sources of energy. Giving the due cognizance to the issue at hand, state government
has targeted to provide 24 hours electricity connections to all rural and urban households by
2018-19. Attaining such an ambitious target will require a complete transformation of power
sector scenario in Bihar including the tapping of a huge renewable energy potential.
Besides addressing energy demand and access issues, the renewable energy industry will
also attract foreign investments which will create several job opportunities in Bihar. The
renewable energy industry provides both one-time job opportunity which is during the pre-
commissioning/construction phase, and also permanent operations and maintenance
positions that sustain over the life of the projects.

Investments in renewable energy deployment as well as manufacturing of
renewable products will help create direct and indirect employment opportunities
in both skilled and unskilled sector.

Government of Bihar had issued the Bihar Policy for promotion of New and
Renewable Energy Sources 2011, vide Letter No.PRA-02/BREDA-APRA NITI-
11/08/2845 Dt.24/06/2011. Post completion of the operative period of previous
policy and recognizing the true potential of renewable energy in meeting the energy
demand, providing access to energy and creating many local jobs, a revised ‘Policy
for Promotion of New and Renewable Energy Sources’ 2017 has been in alignment
to central and state government’s targets.

2. Legislative Framework of the Policy

The provisions of Electricity Act, 2003 mandates the Central and State
Government to take necessary steps for promotion of renewable energy in the
country including policy framework design. Accordingly, the Government of Bihar
is exercising its power of promoting Renewable Energy in the state through this
Renewable Energy Policy.

This policy supersedes the previous policy i.e. “Bihar Policy for promotion of
New and Renewable Energy Sources 2011”, issued in 2011 vide Letter No.PRA-
02/BREDA-APRA NITI-11/08/2845 Dt.24/06/2011.

3. Operative Period

The policy shall remain in operation for a period of 5 years from the date of
the notificationor till the State Government notifies the new policy. The Policy will
be evaluated for impact assessment at least once during this policy period. The
review will ensure inclusion of any new renewable technology that may evolve over
the next few years. The second evaluation will be undertaken during FY 2022 with
an objective of conducting a decision making assessment over policy continuation
or extension. For giving effect to this policy, necessary amendments in various
policies, rules & regulations, wherever necessary, shall be expeditiously undertaken
by the concerned departments.
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4. Nodal agency
Bihar Renewable Energy Development Agency (BREDA) will be the key
agency for all renewable projects, except for small/ micro/ mini hydro projects, for
which Bihar State Hydroelectric Power Corporation Limited (BSHPCL) shall be the
nodal agency. The Energy Department, Government of Bihar, has the authority to
nominate the nodal agency/implementing agency for different sub-sectors
concerned with solar energy.
5. Policy Objectives
a) To target installed capacity of 2069 MW solar, 244 MW Biomass & Bagasse
cogeneration and 220 MW small hydro power by 2022 in the state with an
objective to meet the growing demand for power in an environmentally
sustainable manner
b) To attract private sector participation including foreign players in solar
energy sector by providing conducive environment for setting up grid
connection as well as decentralized renewable energy projects
c) To provide decentralized renewable energy for agriculture, industry,
commercial and household sector particularly in rural areas thereby
improving the quality of power
d) To support R&D, demonstration and commercialization of new and emerging
technologies/applications
e) To promote local manufacturing to contribute economic growth in the state
f) To facilitate imparting necessary skills and capacity building in establishing,
operating and managing RE projects to generate indirect employment
opportunities for local population
6. Eligible Developers
All registered companies, Government entities, partnership companies/
firms, Individuals, Consortia, Panchayat Raj Institutions, Urban Local Bodies, Co-
Operative or Registered Society and all consumers of Bihar state distribution
companies will be eligible for setting up of RE Projects within the state for sale of
electricity/captive use, in accordance with the Electricity Act-2003, as amended
from time to time. The entity desiring to set up Renewable Power Project shall
intimate the Nodal Agency as per Para 4 of this policy.
7. Thrust areas
7.1 Grid connected solar
Para 6.4(i) of the revised National Tariff Policy notified vide resolution
No. 23/2/2005-R&R (Vol-IX) and published in the Gazette of India on 29
January 2016 states that the long term growth trajectory of Renewable
Purchase Obligations (RPOs) will be prescribed by the Ministry of Power in
consultation with Ministry of New and Renewable Energy (MNRE); and
within the percentage so made applicable, to start with, the SERCs shall also
reserve a minimum percentage for purchase of solar energy from the date of
notification of this policy which shall be such that it reaches 8% of total
consumption of energy, excluding Hydro Power by March 2022 or as notified
by the central government from time to time.
In order to fulfil 8% solar RPO by 2022, and contribute to achieve a
100 GW target of the Government of India, MNRE has set a capacity target
of 2969 MW for Bihar to be achieved by 2022.
Bihar offers several options for sale of power to solar energy
generators, permitting the investors with different risk-return profiles to
participate in the market.
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a)

b)

c)

d)

Sale of power to DISCOM (Projects size >2 MW): Solar power producers may
sigh a long-term Power Purchase Agreement (PPA) with state distribution
companies at fixed tariffs, albeit these shall be determined through competitive
bidding and shall help distribution companies fulfil their RPOs.

Additionally, state government will encourage developers to take part in
business models under Jawaharlal Nehru National Solar Mission
including bundling of solar power with coal based/thermal power and
Viability Gap Funding (VGF) facilitated by NTPC/NVVN and SECI
respectively. A Power Purchase Agreement will be signed between
NTPC/NVVN/SECI and the Project Developers backed by a Power Sale
Agreement between NTPC/NVVN/SECI and state distribution companies
(DISCOMs).

Sale of power to DISCOM (Projects size <2 MW): There are sub-stations at
various locations in the state which have capacities to absorb certain quantities
of extra power without any up-gradation. Injection of small capacities of power
into these sub-stations would result in better grid stability, better power
availability and no extra cost in upgrading the transmission network. These
small solar based power plants would be most effective to accomplish multiple
goals of solar deployment as well as job creation for the local population. Most
of the areas in the state have enough solar radiation for setting up solar power
plants. Therefore, any location where land is available within 5 kilometers of
nearest sub-stations and having spare capacity to absorb power can be used for
development of solar power plants very economically and sufficiently. The
responsibility of connection to the nearest sub-station and associated charges
thereof shall be responsibility of the project developer.

Under this scheme, project size between 0.5 MW to 2 MW in multiple
of 100 kW (peak AC output at the interconnection point) shall be allowed
to be set up by land owning farmers, cooperatives, Societies, Gram
Panchayats, Block Panchayat, municipalities, MSME units, existing
Industrial units, etc. for sale of power to distribution companies
(DISCOM) through competitive bidding or at BERC determined tariff on
first come first served basissubject to the requirement for fulfilling the
RPO.

Sale through Renewable Energy Certificates (REC) mechanism: The state shall
encourage solar project developers to set up solar projects under REC
mechanism. The power from the projects shall be purchased by the state
distribution companies at average pooled power purchase cost as determined
by BERC. The project developer shall follow the procedure of registration,
accreditation of the project and subsequent issuance and trading of RECs as per
the respective guidelines/regulations/orders of CERC/BERC.

Sale of power to Captive consumers, 3" party or outside state through open
access: The state shall promote solar project developers to set up solar projects
for captive use, or sale of power to 3 party, or to states other than Bihar
through open access mode. Arrangement of wheeling, transmission, banking
and applicability of charges like open access charges, cross subsidy surcharge
shall be as per guidelines/regulations/orders of BERC.
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7.2 Grid connected Rooftop solar PV

The Government of Bihar promotes deployment of rooftop solar PV
projects, keeping into consideration the potential benefits of deployment of
rooftop solar PV projects, optimal utilization of spaces on rooftops, savings
on investment in transmission and distribution infrastructure, savings on
reducing the network losses, reduced cost for managing the scheduling of
electricity etc. Of the targeted capacity of 2069 MW solar in Bihar, the policy
targets 1000 MW from grid connected solar rooftop PV projects by 2022.

State government hereby approves and mandate utilization of all
government/municipal office buildings roofs for implementation of rooftop
PV projects. After identification of suitable roofs, concerned departments of
state government will be intimated by BREDA seeking their facilitation
support for implementation of projects. Roof identification can be done
either by BREDA or by private developers themselves but site due diligence
and project implementation request will be put by BREDA to concerned
government department.

BREDA will also issue model Lease Agreements and Power Purchase
Agreements (PPA) that will be signed between project developer and roof
owner (concerned government department) and between project developer
and DISCOM respectively. In case of net-metering, following the regulations
of state government, an agreement will be signed between the project
developer/roof owner and DISCOM.

Models mentioned below will be followed for implementation of
rooftop PV projects in the state.

a) Solar rooftop on gross metering mode:The state shall promote eligible
consumers to install the rooftop solar system under gross metering
arrangement wherein the project shall be located in the consumer premises
and shall interconnect and operate safely in parallel with the distribution
licensee network. In this category of projects, the government department may
provide idle rooftop space of the buildings for installation of solar rooftop PV
projects under gross metering or Feed in Tariff (FiT) scheme. The state
commission will set up a tariff for rooftop PV projects that can be considered as
a buy back price under the PPAs with state DISCOMs. It is recommended that a
bi-annual revision in FiT is followed so that buy-back price is true reflection of
cost of generation. State DISCOMs can conduct regular competitive bidding
processes after identifying the suitable rooftops to discover buy back price and
then sign PPAs.Processes such as metering arrangement, energy accounting,
settlement, project capacity etc. shall be governed by regulations issued by
Bihar Electricity Regulatory Commission (BERC) as well as the guidelines
issued by state DISCOMs.

b) Solar rooftop on net metering mode: The state shall promote eligible
consumers to install the rooftop solar system under net metering arrangement
wherein the project shall be located in the consumer premises and shall
interconnect and operate safely in parallel with the distribution licensee
network. The targeted consumers include individual households, industries,
commercial establishments, institutions, residential complexes, etc. shall be
eligible with project capacity ranging from minimum 1 kWp to 1 MWp with or
without battery back-up support, or as per the net-metering regulations which
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is (Rooftop Solar Grid Interactive systems based on Net-Metering) Regulations,
2015. Processes such as metering arrangement, energy accounting, settlement,
project capacity etc. shall be governed by regulations issued by Bihar Electricity
Regulatory Commission (BERC) as well as the guidelines issued by state
DISCOMs.

c) 3" party sale: Government of Bihar also encourages developers to set up
rooftop solar projects for sale of power to a captive consumer or to a 3rd party.
Applicable charges after adjusting incentives mentioned in this policy document
will be payable to DISCOMs.

The state shall also encourage state government departments and
their respective buildings like Hospitals, health centers, colleges, schools,
guesthouses, warehouses, etc. to develop solar rooftop projects in their
campus primarily for self-consumption by availing any Viability Gap Funding
(VGF) support available from central government.

Additionally, developers are encouraged to undertake rooftop PV
projects under central sector schemes managed by Solar Energy Corporation
of India (SECI) or any other central agency. BREDA will be the nodal agency
to facilitate implementation of such projects and assist private players in
liaising with DISCOMSs or other players.

7.3 Small Hydro

The state has significant Hydro potential that includes sites for
developing Micro (up to 100 kW), Mini (101kW-2 MW) & Small (2.001-25
MW) Hydro power projects. RE policy envisages cumulative target of 220
MW to be achieved from Micro/Mini/Small Hydro projects in Bihar.

The list of hydro power projects for development by Independent
Power Producer (IPP) will be notified by BHPC from time to time in its
website. However, the Developers will also have the option to identify/ select
site at its own. In case of new sites, Pre- feasibility reports / DPR will be
prepared by the developer and same will be submitted to BHPC for its
techno-commercial appraisal/ approvals before award of sites. The tariff for
energy sale from the project shall be decided either by BERC or through tariff
based bidding by Bihar State Hydroelectric Power Corporation Limited
(BSHPCL) in case of identified projects >3 MW or on the basis of actual
project cost in case of self-identified projects up to 25 MW and identified
projects up to 3 MW.The developer can avail the Central Financial Assistance
(CFA) from Ministry of New & Renewable Energy (MNRE), which shall be
accounted for while determination of tariff by BERC.

The developer company will have to make agreement with
Distribution Company for use of its distribution network on mutually agreed
terms & conditions or they have to construct suitable sub transmission
facility to deliver the power to the nearest (Grid Sub-Station/ Power Sub-
Station )GSS/PSS of the distribution company.

The project developer may sell to a third party/utilize generated power
at the place of generation or at any other place for the captive use, through
network of Bihar State Power Transmission Company Ltd (BSPTCL), North
Bihar Power Distribution Company Ltd. (NBPDCL) or South Bihar Power
Distribution Company Ltd. (SBPDCL) after payment of applicable Open
Access charges, surcharges & additional surcharge and any other charges as
approved/notified by Bihar Electricity Regulatory commission (BERC).



20

fIeR et (3rETURT), 13 S 2017

7.4 Biomass & Bagasse Power

The biomass resource atlas estimates biomass power potential of 757
MW in Bihar, comprising of 641 MW from surplus agricultural residue and
116.5 MW from forests and wastelands. Apart from this, potential for
300MW additional power can be realized through bagasse based
cogeneration in the sugar mills of the state. ‘Biomass’ means wastes
produced during agricultural and forestry operations (for example straws
and stalks) or produced as a by - product of processing operations of
agricultural produce (e.g., husks, shells, deoiled cakes, Bagasse etc); wood
produced in dedicated energy plantations or recovered from wild
bushes/weeds; and the wood waste produced in some industrial
operations.The policy envisages that Biomass and Bagasse based
cogeneration projects will contribute a cumulative target of 244 MW by 2022.

In order to ensure long term fuel availability and sustainable price,
Government of Bihar shall promote captive plantation backed biomass power
plants. For any project having a capacity of 5 MW or more, BREDA/SIPB
shall not approve any other biomass based project within a radial distance of
25 km from approved project. However, BREDA/SIPB reserves the right to
reduce or increase the above area, while keeping in view the availability of
biomass in that area. Among the approved projects, if there is a conflict of
area of biomass which may affect the sustainability of these projects, based
on the progress made in the projects, suitable measures will be taken by
BREDA/SIPB.

Development of energy plantation on Government waste land and
degraded forest land may be allowed for creating supply of supplementary
fuel for biomass power plants. Should there be issues in getting approval from
State Investment Promotion Board (SIPB)/BREDA for Bio-mass based project within
a defined proximity to another biomass project, SIPB/BREDA shall be requested to
review the norms for captive plantation backed biomass power plants.

Resource assessment plays an instrumental role towards planning for
establishment of a biomass based power plant. The Biomass Resource Atlas
compiled the data of biomass for years of 1998, 2000 and 2004. However,
with the passage of time, the land use pattern and the agricultural pattern
has shown a significant change. Owing to unavailability of the correct
biomass data with the state agencies, the developers are hesitant in
establishing the biomass based projects in states. Hence, it becomes
imperative to conduct an independent potential assessment of surplus
biomass feedstock as well as feedstock prices across the state. The
assessment of feedstock prices shall also be a key input to BERC while
drafting tariff for Biomass based power projects. The database should have
provisions of regular up-gradation to make way for refined and additional
data and also to accommodate advances in crops and other efficient biomass
technologies.

Water linkage is an important factor for biomass projects. Most of the
biomass projects in India use wet cooling systems which require huge volume
of water. Biomass power plants that are not in vicinity of the water linkage
may have to employ dry cooling system. However dry cooling system will
push the capital cost of the project on the higher side and also have high
auxiliary consumption, requiring that a separate benchmark tariff be
proposed from BERC.
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BREDA shall undertake the state wide detailed biomass assessment;
however project developers will carry out their own biomass assessment in
the region before finalizing the capacity of project and submitting it to
BREDA/SIPB.

All the biomass projects have to submit a progress report on the status
of project commissioning and based on the progress made BREDA/SIPB may
take decision on project continuation or cancellation. This is important as
any conflict in terms of area of biomass collection should come under
observation of BREDA/SIPB as soon as possible. Dispute resolution will be
undertaken by BREDA.

7.5 Mini-grid projects

The Bihar Government has made sustained progress in reaching and
providing power to rural areas through various electrification schemes. To
meet the ambitious goal of providing reliable 24x7 power to all by FY 2018-
19, decentralized solutions like mini grids will play a very crucial role. Bihar
is endowed with solar energy and locally available resources like biomass,
which can be tapped by mini grids for decentralized power generation and
distribution. Besides improving electricity access, mini-grid solutions can
help in stimulating local employment opportunities by supporting
commercial and productive enterprises, khadi, village industries etc., and
helps in enabling social and economic security and development.

The Bihar government aims to build an enabling investment and
implementation environment for renewable energy based mini grid
deployment in the state. Mini grid projects with capacity size of up to 500
kW, and powered by solar, biomass, wind, or hybrid can be installed. Such
projects can be commissioned in unserved (villages or hamlets that do not
have grid supply) and underserved (grid areas with low power supply) parts
of the state. The Bihar government targets to achieve deployment around 100
MW of capacity equivalent of mini-grids.

The mini grid projects will meet the basic needs of every household in
the vicinity, and offer energy for applications beyond lighting such as fan,
mobile charging, and productive and commercial requirement. Mini grids in
the state will be implemented by project developers (preferably service
providers) mainly through three implementing partners:

1. BREDA under the existing central government scheme (DDUGJY-DDG) —
Tendering model

2. BREDA under the state government scheme - State subsidy model

3. Project developers or energy service companies — Energy Service Company
(ESCO) model (without state subsidy)

The projects under the state-subsidy will operate in ‘priority areas’ as
defined or identified by state government (or BREDA), and the state
government shall provide a subsidy as per budget outlay for mini grids. In
this case, the operators will be allowed to charge a tariff as prescribed by the
extant mini grid policy or framework. The ESCO model of implementation,
shall allow developers to self-identify projects and charge a mutually agreed
tariff from consumers. All the projects implemented under the subsidy model
and non-subsidy shall be constructed on a Build, Own, Operate and Maintain
(BOOM) basis, and they encouraged to access other Central government
subsidies or incentives, if available.
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7.6
7.6.1

For streamlining project development and operations, and for
ensuring project sustainability, the state government will develop certain
mechanisms for enabling single window clearance, right-of-way, extending
eligibility for infrastructure related support and incentives as per the
industrial policy etc., and for securing the project investments through
suitable exit options in case the grid arrives. The developer will principally be
offered three options for exit:

a) continue to operate standalone i.e. parallel to the grid

b) Sell excess or all power to DISCOM at tariff determined by the
Regulatorevery year, and

c) Transfer the project to the DISCOM. The DISCOM should explore the
opportunity of working in a franchisee mode with the developers.

The Bihar Electricity Regulatory Commission (BERC) will support the
state government (or BREDA) in all matters that require regulatory
directions such as on exit options, determining tariff, power purchase and
franchisee norms, grid connectivity etc. In this regard, BERC should develop
a mini grid regulatory framework.

BERC in association with state DISCOMs/BREDA will formulate a
regulatory framework and issue same within 3 months of issuing of this
policy. This framework will form part of an agreement between private
developers and BREDA under projects with subsidy from state government.
For the without subsidy model/projects, the framework agreement will be
signed at the grid reach event.

The framework will clearly define the asset ownership (covering both
power plant and public distribution network), payment made by DISCOM to
private developer for acquisition of distribution network or for complete
acquisition of mini-grid assets, tariff payable to private developer by
DISCOM for grid feed should the power plant asset is continued to be owned
by private developers.

Other initiatives

Solar parks: The solar park is a concentrated zone of development of solar power
generation projects and provides developers an area that is well characterized, with
proper infrastructure and access to amenities and where the risk of the projects can
be minimized. The solar park will provide a huge impetus to solar energy generation
by acting as a flagship demonstration facility to encourage project developers and
investors, prompting additional projects of similar nature, triggering economies of
scale for cost-reductions, technical improvements and achieving large scale
reductions in GHG emissions.

Large size projects have a potential to bring down the cost of solar power.
The state government shall make due efforts to facilitate the development
of solar parks in the state. The parks shall be sized in a manner that yields
economic parity to the project developers and competitive tariff to the
procurer. Incentives available under MNRE’s solar park scheme shall be
applicable under this category to the solar parks.

Solar parks are envisaged to be developed in the following modes:

Mode A- The solar park developed by BREDA/nodal agency with support

from MINRE /SECI and private players shall be provided with ‘plug and play’

participation mode. Under this policy, The State Government will identify
the land, facilitate in building up of the necessary infrastructure like power
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7.6.4

evacuation, drainage and water requirements, internal roads, training
center, etc. Funds for multilateral/bilateral development agencies may be
used for development of power evacuation infrastructure, as well as within
park infrastructure. Equity contribution from the state government may also
be considered, irrespective of the government/private land on cost sharing
basis between private developers and the State Government.
Mode B: The solar park developed under Joint Venture mode in which
BREDA/nodal agency/state government will have a minority stake (at least
26%), while private developer would contribute the remaining share. In this
case, land will be identified by private developers, and BREDA/nodal agency
will facilitate all necessary approval and clearances for utilization of land
bank for solar park. The development will be undertaken as per the JV
agreement and private developers will be allowed to earn return for
services provided under the solar park. BREDA will issue detailed guidelines
for solar park within 06 months of issuance of this policy.

Mode C: The Solar Park shall be developed entirely on government funds on

the designated government land. The government may form Special

Purpose Vehicle (SPV) for this purpose or appoint the responsibility to any

agency or its department, as deems fit.

7.6.2 Canal top/Canal bank solar: Bihar has many large canals that offer a
potential avenue for development of PV projects and save on water loss due
to evaporation in addition to generation of solar energy and creating
employment opportunities for local population. The state government shall
support installation of such grid connected canal top/canal bank projects.

BREDA will play a key role in implementation of such projects through

consulting state irrigation departments, entering into requisite agreements,

release capital subsidy or financial assistance available from MNRE to
developers.

7.6.3 Solar biomass storage hybrid: In its pursuit of low carbon growth,
government of Bihar would be focusing on technologies that have been
successfully demonstrated outside India. One of the important areas of
commercialization and deployment include solar projects, hybridized with
biomass or energy management and storage systems to take care of
fluctuations in the variable generation.

Seasonal variation in the availability of biomass is one of the barriers
faced by biomass power generation projects. Biomass hybrid model may
provide the solution to overcome these barriers as two renewable energy
resources complement each other with regard to availability, thereby
enhancing the chance of improved PLF and so viability. Battery storage may
also be explored to demonstrate storage technologies to offset sudden drop in
power injection from solar project.

Floating solar PV: Floating solar projects have emerged as a viable alternative at

places where land is in scarcity.Government of Bihar shall support floating grid

connected solar projects to be deployed by 2022. By installing solar panels over a

pond, lake or reservoir, the panels are naturally cooled, resulting in improved

power production performance compared to similar ground mounted projects. The
cooler environment also reduces stress on the system, extending the system’s
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lifespan. In addition to power generation, the system shall also significantly reduce
algae growth and evaporation in the retention pond.

7.7  Decentralized applications

To comply with the minimum targets, Government of Bihar shall
identify priority areas/sectors for deployment of decentralized applications
including solar street lights, street lighting system, solar water heaters, solar
concentrators, solar irrigation pumps, micro wind etc. and take necessary
action, in time bound manner, to implement the solar systems in those
priority areas/sectors.

Scarcity of electricity coupled with the increasing unreliability of
monsoon rains and prevalent costly diesel pumping systems pose an
economic risk to small and marginal farmers. Solar water pumping systems
constitute a cost effective alternative to irrigation pump sets that run on grid
electricity or diesel. MNRE has initiated a program for deployment of solar
pumps for irrigation and drinking purposes, by channelizing this financial
assistance to the end users. Government of Bihar has also actively supported
the initiative with an additional subsidy for solar pumps for irrigation. The
government now targets deployment of 10,000 solar powered pumps by
2022.

Bihar, being a fast growing economy, will experience a fairly rapid
expansion in energy consumption. Concentrated Solar Technologies (CSTs)
track the sun’s incoming radiation with mirror fields, which concentrate the
energy towards absorbers, which then transfer it thermally to the working
medium. CSTs can produce a range of temperatures, between 50°C and up to
over 400°C, which can be used in a variety of industrial and commercial heat
applications, cooking, as well as cooling applications. The government
targets deployment of 5000 m”solar concentrator area of CSTs by 2022.

8. Incentives

To enable renewable energy capacity addition in the State, the following incentives
shall be provided for eligible developers for those projects setting-up during the
operative period. These incentives are already implemented in some of the states
which are also mentioned along with incentives.

RE Incentives:

a)

b)

c)

d)

Transmission & Distribution charges shall be exempted for wheeling of power
generated from Renewable Power Projects for only captive use/third party sale
within the State.

Transmission & Distribution losses shall be exempted for Power Projects injecting at
33 kV or below irrespective of voltage-level of the delivery point within the
Distribution company.

The capital cost of the transmission system for evacuation of Renewable
Energy Power to the nearest sub-station including all metering and
protective instruments shall be borne by the State Government, provided the
power plant is located upto 10km from the nearest sub-station.

Banking of 100% energy shall be permitted for all Captive and Open Access/
Scheduled Consumers during each financial year. Banking charges shall be adjusted
@ 2% of the energy delivered at the point of drawing. It shall be guided by the
orders issued by the state commission (BERC).
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e) Cross subsidy surcharge shall be exempted for third party sale for projects setup

f)

g)

within the State for the entire policy period of this RE policy.

Generation, transmission and distribution of electricity from renewable energy
projects shall be treated as an eligible industry under the schemes administered by
the Industries Department. The incentives available to industrial units under such
schemes shall be available to the RE power producers.

All Eligible beneficiaries can avail Central Financial Assistance from MNRE or any

other central government body, as per the applicable scheme.
Incentives under Industrial Policy:

The Bihar Industrial Investment Promotion Policy, 2016 has recognized such as
solar power, biomass, hydel power and other RE Energy Projects as a priority sector under
Renewable Energy Sector and offers a number of incentives to solar power generation

plants which includes:

Type of Incentive

Salient Features

1. Reimbursement
Stamp Duty/
Registration

a) No stamp duty to be paid in respect of land allotted by the
government to IDA/ BIADA.

b) 100% reimbursement of stamp duty/registration fees levied
on lease/ sale /transfer of industrial land/shed as also those
outside the jurisdiction of Bihar Industrial Area Development
Authority would be available to all the new units after the unit
commences the commercial production. This reimbursement of
stamp duty and registration fees will be granted only for the first
time and will not be applicable in subsequent stages of
lease/sale/transfer. This incentive will be available to new units
only.

¢) The area of land required by the unit shall be fully described
in the DPR and the Bank Appraisal Report prepared by the bank
or financial institution which is supposed to extend the term
loan to the unit.

2. Land Conversion
Fees

a) 100% reimbursement of “land conversion fees”/ “change in
land use” fees being levied for conversion of agricultural land
after the unit commences the commercial production.
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a) State shall extend "Interest Subvention” to all the eligible
units on the term loan availed by the unit from a scheduled
nationalized bank or financial institution approved by
RBI/SEBL

b) Rate of interest for interest subvention will be 10% or actual
rate of interest on term loan, whichever is lower. For micro and
small units, there shall an interest subvention of 12%.

c¢) The overall limit of this subvention for priority sector units
3. Interest will be 30% of the approved project cost. The subvention limit
Subvention for non-priority sector units shall be 15% of the approved project
cost. The upper limit of this subvention shall be Rs.10 crore.

d) Disbursement of the subvention amount would be in
instalments linked with the term loan repayment schedule
stipulated by the concerned bank/financial institutions which
extends the term loan to the unit. Interest shall not be paid on
promoter‘s contribution in any form in the unit.

e) In case the promoters do not avail any term loan for the unit,
they would not be eligible for this incentive.

a) All new units can avail tax related benefits with a maximum
limit as defined below:
i. Non-priority sector:70% of the approved project cost

ii. Priority sector: 100% of the approved project cost

b) All new micro and small units will be given tax benefits by
additional 30% of the approved project cost.
c¢) All units engaged in generation of solar and/ or renewable
energy for commercial purpose will be given tax benefits by
additional 30% of the approved project cost.

4. Tax related d) Government of India is in the process of introducing a
incentive uniform Goods & Services Tax (GST) regime throughout the
country. In case GST becomes effective, the tax related benefits

will be suitably modified.

e) All new units shall be eligible for 100% reimbursement of the
electricity duty on power including captive power consumed by
the same unit or exported to the BSPHCL from the date of
commencement of commercial production for a period of 5 years
subject to the overall limit defined above. Electricity duty
exemption will not be available on captive power exported to
entities other than BSPHCL.

In case of any inconsistency between the Bihar Industrial Investment Promotion
Policy, 2016 and Policy for promotion of New & Renewable Energy Sources 2017, the
provisions under this Renewable Energy Policy shall prevail.

9. Mandatory use of Renewable Energy sources

The Government of Bihar shall issue amendments to the Building Rules,
making the use of solar water heating systems mandatory for all designated new
Houses/buildings/Marriage halls/hotels/hostels etc. with an area of more than
350 m’

Installation of Solar water heating systems shall be made mandatory for
industries having hot water boiler/ steam boiler using fossil fuel.
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Large Industries having 1000 KVA and above as connected load, shall be
mandated to install solar PV project to offset some of their electricity demand.
10. Land

It is the responsibility of the project developer to acquire the required land
for setting up the project. However, in case of land owned by Revenue Department,
the land allotment shall be done as per the prevailing government policy.

BREDA shall also create a 'Land information bank' for each district which
shall be made accessible online through BREDA website. Land owners, including
farmers may come forward and provide the details of their land to the Land officer.
The District Land officer shall gather details of land suitable for deployment of RE
projects in the respective district, which shall be collated by BREDA at the state
level. BREDA will thus act just as facilitator to provide information on land, which
can directly be acquired by any investor from the land owner.

All the state government ministries and their respective departments shall be
requested to carry out rooftop survey and provide a list of number of rooftops and
their shade free areas. The rooftop database thus developed shall also be
maintained on the ‘Land Information Bank’ and shall be available for prospective
project developers. As a mandate, all government rooftops shall be utilized for
setting up of grid connected solar rooftop project. The project will be executed
through BREDA or any designated nodal agency nominated by the Energy
Department.

The project developers can directly purchase private land for setting up
projects and use of agriculture land will also be allowed as per provisions of State
Industrial Policy.

11. Pollution Clearance
As per the notification from Ministry of Environment, Forest and Climate
Change, following pointers must be noted:
Power plants upto 15 MW, based on biomass and using auxiliary fuels such as
coal/lignite/petroleum products up to 15% are exempted
Power plants up to 15 MW, based on non-hazardous waste municipal and using
auxiliary fuels such as coal/ lignite/ petroleum products up to 15% are
exempted.
Power plants using waste heat boiler without any auxiliary are exempted.
Bihar State Pollution Control Board shall also issue clearances within 30 days
from the date of application.
All rules & notification from Ministry of Environment, Forest and Climate
Change regarding renewable energy shall be applicable.

12. Building Manufacturing Capacity

The state government gives due focus on creating adequate ecosystem for
promoting RE based manufacturing facilities. For solar, the focus shall not be
confined to solar PV value chain starting from polysilicon to solar modules; but
shall also be on Balance of System as well as assembling od equipment for
applications like mini grids, solar street lights, solar irrigation pumps, etc. This will
be done in collaboration with other departments by enabling provisions for
establishing special economic zones in the states. The state government will take
following actions in this regard;

a) Solar parks to support manufacturing: Wherever land availability will be there in
planned solar parks, the central government will facilitate establishment of
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manufacturing facilities as well. Preference will also be given for establishing

Renewable energy based manufacturing industries in the existing and upcoming

SEZs or Industrial Parks. The benefits of SEZs provided by central government will

be available to these manufacturing set-ups including — zero import duty on capital

equipment, raw material and excise duty exemption.
b) Manufacturing units shall also be offered Exemption from electricity duty for a
period of five (05) years.
13. R&D Activities

The state government shall work closely with National Institute of Solar
Energy (NISE), National Institute of Wind Energy (NIWE), Alternate Hydro Energy
Centre (IIT Roorkee) and reputed universities in India, including but not limited to
IITs, NITs, IIMs, IISc, etc. for identification and implementation of R&D projects.
The focus of R&D will be to ensure that a functional ecosystem is developed for
making Bihar a hub for R&D on RE. The R&D strategy would comprise dealing with
focus categories - i) Basic research having long term perspective for the
development of innovative and new materials, processes and applications, ii)
Applied research aimed at improvement of the existing processes, materials and the
technology for enhanced performance, durability and cost competitiveness of the
systems/ devices in Bihar iii) Technology validation and demonstration projects
aimed at field evaluation of different configurations including hybrids and iv)
support for incubation and start-ups.

The state government shall set up solar R&D, testing and standardization
facility in two institutes/universities in Bihar like IIT Patna, NIT Patna, Nalanda
University, etc. to promote awareness, R&D amongst researchers and to assist
private sector in solving key issues to reliability, adaptability of technology for
Indian conditions and conditions in Bihar.

One key output of R&D shall be to ensure setting up of proper recycling
protocols and 2 commercial recycling facilities in the state to ensure RE producers
dispose of the batteries used in decentralized generation as per guidelines, without
causing harm to the ecosystem. The labs shall also explore best options for recycling
of waste generated from solar modules, inverters, wind turbines, batteries.

14. Data monitoring

Availability of data plays a key role for project developers and system
installers while making investment decisions. Government of Bihar shall set up new
precedents in data transparency and shall endeavor to have the performance data of
projects in public domain through its web portal and through mobile application.
All new projects to be set up in Bihar shall be mandated to record and provide real
time data pertaining to plant performance, which shall be collated and presented on
the web portal. Once implemented for grid connected projects, the data monitoring
plan shall be extended to off-grid and decentralized projects as well. The data such
collected shall help in identifying the key factors affecting the plant performance
and then work on ways to improve operational efficiencies of projects.

The state government shall also set up 10 weather stations with support from
NIWE at locations suitable for setting up of solar projects, including the proposed
solar parks. Solar resource data is required by the project developers to assess the
likely generation from project, hence the financial returns. Solar data monitored
using satellite imaging is reliable but actual ground level data shall provide the
project developers a better tool for making financial investment decision. This will
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provide the project developers with the information that is bankable and will reduce
the possibility of project failure at the stage of financial closure.
15. Transmission Infrastructure and Grid Balancing mechanism

Large sized RE capacity additions are expected from the remotely located
pockets of solar potential areas and this power is required to be transmitted to the
load centers in other States/Regions. Therefore, large scale solar projects will be
permitted to get directly connected at the Central Transmission Utility Network.
CERC has also amended the Grid Connectivity Regulation allowing cluster of
Renewable Energy generators of aggregate capacity 50 MW or more to get direct
connectivity to Central Transmission Utility (CTU) network. However, advance
planning of inter-state transmission network is crucial for ensuring connectivity to
such solar projects.

The capital cost of the transmission system for evacuation of Renewable
Energy Power to the nearest sub-station including all metering and protective
instruments shall be borne by the State Government, provided the power plant is
locatedupto 10km from the nearest sub-station.The onus of constructing the
transmission system shall lie on the developer themselves whereas necessary
assistance/help for getting Right of Way (ROW) etc. will be provided by the State
Government.This cost shall be reimbursed by Bihar Renewable Energy
Development Fund. In case of any shortfall, the same shall be reimbursed by the
state government, provided the developer offers to supply at least 50% generation,
subject to a minimum of 5 MW of installed capacity, otherwise this entire cost shall
be borne by the developer.

The intermittent nature of solar and its effect on grid disturbance can be
controlled by using balancing mechanism at generation side. The quick start plants
like open cycle gas based power plants and pumped storage hydro are best suited
for stabilizing the grid disturbances and therefore, such plants will be promoted for
inter-connection. All such solar plants which are being connected to the central grid
must comply with the scheduling stipulations of IEGC, 2010.

The project developer will be allowed to draw energy for their consumption
during maintenance/shut down period of the project, where BSPHCL/ Distribution
Licensee is procuring power from that generating station , at the rate/tariff as
approved by BERC for such New and Renewable Energy Project. However, if
BSPHCL/Distribution Licensee is not procuring power from that particular
generating station, the drawl of energy for their consumption during shut
down/maintenance period shall be at the applicable rate/tariff as approved by
BERC for purchase of power from such New and Renewable Energy project,
whichever is higher.

16. Forecasting & Scheduling

17. Skill Development and Capacity Building
It has been realized that a large number of solar energy professionals will be
required not only in Bihar, but in the entire country to achieve ambitious target of
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100 GW of solar capacity. The government of Bihar, through BREDA shall design
training programs in association with NISE to train electricians, mechanical & civil
experts on solar. Various skill development programs will be designed by BREDA
and NISE and subsequently training will be imparted across the state. Skills will be
developed across segments including — installation, operation and maintenance of
solar projects, testing of solar products, solar resource assessment, refurbishment,
DPR preparations etc. BREDA will provide certifications under these development
programs.

BREDA shall also coordinate with regional ITIs to include solar in the
curriculum. Support shall also be provided to local entrepreneurs in setting up
commercial shops for solar rooftop and decentralized applications. BREDA shall
also explore programs like Bihar Rural Livelihoods Project - "JEEViKA", to reach
out to local youth especially women and support entrepreneurship at the grass-root
level, to improve socio-economic conditions of financially under privileged.

18. Single Window Clearance:

The nodal agency/BREDA shall Facilitate in obtaining revenue land —
wherever available and required and shall facilitate in getting power evacuation
and/ or Open Access as per the regulation issued by BERC and amended from time
to time. The nodal agency shall also facilitate and process of proposals for availing
subsidy as per MNRE guideline and shall also co-ordinate with MNRE/SECI/NTPC
and any other Central/State agencies in obtaining necessary clearances, approvals,
grants and subsidies.

19. Bihar Renewable Energy Development Fund

Power producers willing to set up grid connected Renewable Energy projects
should submit their application in the prescribed format along with a registration
fee of Rs. 100 per kWp, subject to minimum Rs. 2000 per project and maximum
upto Rs. 10,000 per project. Projects with an individual capacity of more than 1 MW
shall also contribute a one-time payment as facilitation fee of Rs. 100,000/MW,
payable at the time of application towards creation of Bihar state Renewable Energy
Development Fund. Additionally, with approval from BERC, a renewable energy
development cess of 10 paise/unit will be charged for each unit of power sold by state
DISCOMs for all consumer except BPL & agriculture consumer and deposited
against the fund. A service charge of 7% shall be charged by BREDA for execution of
RE projects which will contribute towards the Bihar renewable energy development
fund.In addition to the above the incentive/penalty imposed as proposed in the
Energy Conservation Building Code (ECBC) will also be a part of the Bihar
renewable energy development fund.

A detailed capacity building plan of BREDA, made within 3 months of
issuance of this policy, will be funded through this fund. Various activities of
BREDA'’s capacity building will include setting up of — single window clearance cell
for different technologies/applications, regulatory cell to liaison with BERC and file
petitions, projects monitoring cell, rooftops due diligence cell etc.

The Bihar Renewable Energy Development fund shall be utilized for
following activities in the order of priority:

1. Institutional development of BREDA including BREDA Project Management Unit

(PMU) Charges, capacity building and infrastructure.

2. Skill development, Research & Development initiatives, setting up of weather
stations, biomass/solar resource assessment, etc.
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3. Reimbursement to State Government against the capital cost of the transmission
system for evacuation of RE power to the nearest sub-station

4. Contributing towards budget for implementation of capital subsidy based
decentralized applications including mini-grids, solar irrigation pumps, improved
cook stoves etc.

5. Providing incentive as per Energy Conservation Building Code.

The Managing Committee of BREDA chaired by Principal Secretary (Energy)
shall meet quarterly to discuss the utilization of fund as well as initiatives to be
supported by the fund.

20. Power to remove difficulties

If any difficulty arises in giving effect to this policy, the Managing Committee
chaired by Principal Secretary, Energy shall be authorized to issue clarification as
well as interpretation to provisions, as may appear to be necessary for removing the
difficulty either on its own motion or after hearing those parties who have
represented for change in any provision. Non addressed grievance can be
challenged in court of law.

21. Monitoring committee

All the renewable projects (except small hydro projects) shall be required to
adhere to following schedule of project development. Any delay in meeting these
deadlines may lead to cancellation of projects at discretion of project monitoring
committee.

Financial closure and order for procurement: 6 months
Receiving of plant and machinery: 12 months
Commissioning of project and commercial operation: 18 months

* Zero date shall be the date of notification of this policy or the date of SIPB
approval, whichever is later.
All New and Renewable Energy projects approved by BREDA/SIPB, shall be

required to submit to BREDA/BSHPC, the half yearly reports incorporating the
copies of the permits/clearances/consents received from various departments/
authorities, as applicable and documentary evidence for the achievement of the
activity milestones mentioned above. The half yearly report shall also include details
and explanations on the changes in plant capacity, process or any other relevant
information which may affect the date of commissioning for project.

The managing committee chaired by Principal Secretary, Energy will monitor
the implementation of the policy as well as projects under implementation or to be
implemented under the policy. The committee shall meet quarterly to monitor the
implementation of the policy. If any difficulty arises in giving effect to this policy,
the Managing Committee is authorized to issue clarification, amendments or

provisions required for successful implementation of the policy.
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22. Implementation guidelines/framework

BREDA will issue an implementation guidelines or framework for all

technologies/applications covered in this policy within a stipulated period of

issuance of this policy, as mentioned below. The framework will clearly identify the

mechanisms, agencies and their roles, timelines etc.

Sr. | Guidelines Release Responsible Agency
No. duration (After

RE policy

issuance)

1. Mini-grid implementation 3 months BREDA in consultation
guidelines with DISCOMs and BERC

2. Rooftop solar PV potential 12 months BREDA
assessment in Bihar

3. Biomass power potential 12 months BREDA
assessment in Rihar

4. Land information bank 12 months BREDA in consultation
including canal top area with irrigation

department, building
construction department,
Urban & Rural
Development Department
and any other concerned
department.

5. Solar power implementation 6 months BREDA in consultation
guidelines including solar with DISCOMs and BERC
park guidelines

6. Small hydro implementation 3 months BSHPCL
guidelines

7. Revised net metering guidelines 6 months DISCOMs in consultation

with BREDA and BERC

8. Gross Metering Guidelines 6 months DISCOMs in consultation

with BREDA and BERC

9. Fund management 6 months BREDA
guidelines

10. | Data transparency guidelines 6 months BREDA
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Sr. | Guidelines Release Responsible Agency
No. duration (After
RE policy
issuance)
11. | Change in municipality by- 12 months Department of Urban
laws and building code development/Municipal
corporations in
consultation with BREDA

Order:- Ordered to be published in the coming extras ordinary issue of Bihar gazette for

information to all.
By order of the Governor to Bihar.

Binoda Nand Jha,
Joint Secretary to Government.
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